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TATA AIG General Insurance Company Limited (We, Our
or Us) will provide the insurance described in this Policy
and any endorsements thereto for the Insured Period as
defined in this Policy, to the Insured Persons detailed in
the Policy Schedule and in reliance upon the statements
contained in the Proposal and Declaration Form filled and
signed by the Policyholder, which shall be the basis of this
Policy and are deemed to be incorporated herein in return
for the payment of the required premium when due and
compliance with all applicable provisions of this Policy.

The insurance provided under this Policy is only with
respect to such and so many of the benefits as are
indicated by a specific amount set opposite in the Policy
Schedule.

This Policy will only be valid and in force if the Policy
Schedule is signed by a person We have authorized.

Sincerely,

Atri Chakraborty
(National Head - Operations)

Tata AIG General Insurance Company Ltd.

Regd. Office:
Tata AIG General Insurance Company Ltd.
Registered Office-Peninsula Corporate Park,
Nicholas Piramal Tower, 9th Floor,
G.K. Marg, Lower Parel, Mumbai-400 013.
Toll Free No. 1800-119966

POLICY WORDINGS

ACCIDENT GUARD POLICY

WITH YOU ALWAYS 


